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(b) whether Customs are one of such 

agencies; 

(c) if so, under what provision of law 
Customs have been authorised to censor 
newspapers or news magazines; 

(d) in how many cases, Customs have 
censored news magSlzines. etc. during the 
last one year; and 

(e) details thereof? 

THE MINISTER OF STATE OF THE 
MIN ISTRY OF INFORMATION AND 
BROADCASTING AND MINISTRY OF 
STATE IN THE DEPARTMENT OF 
PARLIAMENTARY AFFAIRS (SHRI 
H. K. L. BHAGAT) : (a) No central Govern-
ment agency has been authC'rised to censor 
foreign news magazines. 

(b) to (e) Do not arise. However. the 
Customs authorities can prohibit ntry into 
India of foreign publications in accordance 
with the provisions contained in Sedion 11 
of the Customs Act. 1962. 

Changes in Labour Laws to Promote 
Industrial Relations 

*968. SHRI MOHAMMAD ASRAR 
AHMAD: Will the Minister of LABOUR 
AND REHABILITATION be plea:,ed to 
state: 

(a) whether it is proposed to introduce 
any changes in the existing labour laws 
with a view to promote industrial relation,; 

(b) if so, the details of the same; and 

(c) when the changes are proposed to be 
introduced? 

THE MINiSTER OF LABOUR AND 
REHABILITATION ( HRI VEER NORA 
PATIL) : (a) The Gov rnment introduced 
four Industrjal Relations Bills in the Parlia-
ment in the year 1981·82, namely, tho Indus-
trial Di putes (Amendment) Act, 1982. The 
lndu~trial Employment (landing Orders) 
Amendm nt Act, 1982. The Hospital and 
Other Institutions ( eulement of Di put s) 
Bill. 1982 and the Trade Union (Amend-
ment) BJU, 1982. Out of lhe e. th first two 
Bill b ve been pas d by the ParJi ment 

whereas the otbers are likely to be consider-
ed in tbe near future. The Oovernm n bad. 
in addition to enacting these Jaw for im .. 
proving the industrial relations situation, 
also caUed the National Labour Confe-
rence in September, 1982. The conference 
made certain recommendations regarding 
furtber amendments in Industrial Relations 
Laws and also et up a separate committee 
to go into this question. 

(b) Some of the more important recom-
mendations made by the National Labour 
Conference and its committee relate to tho 
setting up of Industrial Relations Commi-
sions, recognition of a Negotiating Agent 
for collective bargaining, verification of 
membership of trade unions, a code of Con-
duct for trade unions and holdin8 of a strike 
ballot before calling for a strike among other 
suggestions. 

(c) These recommendations are still 
being considered in consultation with State 
Governments and other interests concerned. 

Demand and A vaUabiUty of Soda Alb 

*969. SHRI BHIKU RAM JAIN: Will 
the Minister of CHEMICALS AND FERTI-
LIZERS be pleased to lay a statement 
showing: 

(a) what is the demand and avaiJabiJity 
of soda ash; 

(b) the number of units manufacturin 
soda ash in the country and the production 
capacity of these units, separately; 

(c) the steps proposed to increa e tho 
production of soda ash to meet the require-
ment of households and chemical industry. 
and 

(d) whether a meeting of the manu! c-
turera and con umor of oda h w held 
in ApriJ this year; jf 0, tbe det iJ thereof? 

THE MINIST R OF H MIC L 
AND FERTILISERS (SHRI A 
SATHE) : (a) The d t of i digenoul PIO 
duction of od h, eatim ted d m d, 
import durina the ye r 1978-79, 1979· 0, 
1980-81, 1981-82 and 1982-83 (urn' ed 
belo : 
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(PI GURES IN LAKH TONNES) 

Years Estimated 
Demand 

Production Import Total availability 

1978-79 
1979·80 
1980·81 
1981·82 

1982-83 

Note 

6.00 5.81 
6.20 5.56 
6.30 5.63 
6.80 6.32 

7.30 6.35 

Import Statistics are complied and 
publi~b ...: d by the Directorate G ene-
ral of Commcrcwllntell igence and 
Statistics, Calcutta. There is usu-
ally a time lag in compilation ~nd 
pub}i ation of data. Import statis-
tics for the p riod 5ubscquent to 
September, 1981 are not yet ready. 
Onc the datu arc (ompilcd, they 
would b .. published in the Monthly 

Name of the ompany 

0.234 6.C44 
1.35 6.91 
1.16 6.79 
0.49 6.81 

(upto Sept. 8J) (upto Sept. '81) 
Not av ilable Not available 

Statistics of Foreign Trade of India 
(Vol. 11) copies of which would 
be available in the Parliament 
Library. 

(b) here arc five companies engaged in 
the manufacture of soda ash . The detatls of 
install ed capacity of each company are indi-
ca lcd bel ow: 

Annual installed capacity (in tonnes) 

--------- -- - - - - -. ----------
1. MIs Tata Chemicals L imited, Mitha-

pur, Gujarat 
2. MIs Saurashtra Chemicals, Por-

bandar, uja rat 
3. M I Dhrang' dhra Chemical Works, 

Dhrangadhra, Gujdrat 
4. MIs Hari Fertilizcrs Limited, 

Varanasi, Uttar Prade h 
S. MIs Tuticorin Alk Ii hemicals and 

ertiliz.rs Limited, Tuti orin, Tamil 
Nadu 

(c) Additional capac ity of 10.40 lakh 
tonne ba b cn appr ved by the overn-
ment to augmcnt indigenou t.:apa city. Pro-
duction of the exi ting units i being 
monitored to ensure optimum utili ation of 
the in tall d c pacity. 

(<1) Tb ov film nt had re cnlly con-
yen d j int meeting f indig nous s da asb 

3,60,000 

2,30,000 

65,000 

39,600 

66,000 

Total: 7,60,600 

manufacturers and representatives of various 
da a -h nsumer intere ts to di cuss various 

j u~s regarding production, distribution, 
pri ing and Import f soda ash. It is pro-
po cd to el up a High Powered Committee 
under the hairmanship of the Minister of 
tat of h mi als and ertilizers to examine 

the vaflou suggestion made by the partici~ 

pants with a view to taking nee ssary action-




